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The number of Lok Sabba Pool quar-
ters to be constructed against the 3 
Phase6, and the number of quarters 

Type's 

A 

B 

C 

D 

The apportionment between the Lok 
Sabha/Rajya Sabha is to be done by 
them in the ratio of 2 : 1. 

(d) 10 per cent of the new construc-
tion in the General Pool in DIZ area 
will continue to be made available to 
the extent of construction envisaged 
agamst Phases I, II and III of the Lok 
Sa bha /RajYa Sa bha Pool except quar-
ters in type D. In view of the pre-
vailing acute shortage in the General 
Pool. it may not be possible to in-
crpase the cOlnmitment. It is for the 
Lok Sabha 'RajYa Sabha Secretariats 
to augment their construction pro-
gramme to meet the demand since 
they have already launched a cons-
truction programme. 

Faculty of Law Building at Allgarh 
Muslim University 

2465. SHRI ZAINUL BASHER: Will 
the Minister of EDUCATION be J:.leas-
ed to state: 

(a) whether it is a fact that the Uni-
versity Grants Commission has sanc-
tioned money for the construction of 
Faculty of Law Building at AlJ,garh 
Muslim University; 

• 

so far made available tram the Gene--
ral Pool as per tbe above commitment 
is as under:-

Total No, 
of Qrs. of 
Lok Sabha 
Pool to be 
constructed 
in Phases 1, 
II &111. 

64 

75 
10 7 

8 

------....___,_- -

254 

G~neral Pool 
Qrs, since 
placed at 
the- d.sposal 
of Lok Sabha 
Sectt. 

32 

59 
60 

lSI 

Balanc~e to 
be given to 
Lok/SabhaJ 
Rajya Sablla. 
Pools 

32 

6 

47 

85 

(b) whether work has been com-
pleted; and ! 

(c) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL ~"EL
FARE (SHRI B. SHANKARANAND): 
(a) to (c) . According to tlhe infocma-
tion received from the University 
Grants Commission, the propos.al of 
the Aligarh Muslim University foe-
construction of its Law Faculty ~ui]d
ing at an estimated cost of Rs 8.5 
lakhs was approved by the Commis-
sion during the Fifth Five-Year Plan. 
However, as the plans and estimate1S 
fOr the building were submitted by the 
U ni versity to the Commission only 
towards the end of the Filth I'lan 
period the University was advised to 
defer the construction and include the 
proposal in its Sixth Plan Develop-
ment Scheme. 
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Fall In Rice production during "j 978 

2667. SHRIMATI KRISHNA SAHI: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether rice prOductlon went 
dOWll by 11.7 million oonnes from 
80.7 nillion tonnes in 1978 to 69 mil-
lion tonnes in 1979; and 

(b) if so, the reGsons for this fall 
in production? 

THE MINISTER OF AGRICUl...-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINJH 
RAO): (a) and (b). Final esti'llates of 
rice production for the year ~ 979-80 

have not yet become available from 
all the State Governments. However, 
acccrding to current assessment, the 
production of rice during 1979-80.LS 
likely to register a sharp decline c!)m-
pared to the level of 53.83 million 
tonnes in 1978-79 due largely to a s,e-
vere drought in many parts of the 
country. 

Worklnar of F.e I 

2468. SHRI ·R. R. BHOLE: Will the 
Minister of AGJ;UCULTURE be pleas-
ed to state: 

(a) whether there are any com-
plaints to Government on the work-
ing of the Food. Corporaqon of India; 

(b) what was the cost of opemtion 
in 1977-78, 1978-79 and 1979-80 and 
the amount of subsidies given in those 
years; and 

(c) what steps Government pro-
POSe for improving the working of 
the F.e.I. and making it Q viable 
unit? 

THE IVIINISTER OF AGRICUL-
TURE AND ~URAL RECONSTRUC-
TIO~ (SHRI BIRENDRA SINGH 
RAO): (a) Criticism of the Food Cor-
poration of India appef:rs in the Press 
from time to time. Complaints against 
particulal' officers Or of particulnr in-
cidents are also received by the Gov-
ernment nO'I,V and then. 

(b) The cost of distribution and 
carrying cost of buffer of the Food 
Corporation of India in the respective 
years is shown below: 

RUT)(·t·g peT quinl'11 
,-_-- ----_-- -----

Cost of distl ibution 
Carrying cost of buffer 

Iq79-Bo 
(R.E.) 

~-- ----------
22· 12 

23 062 
?I·38 
25 (,8 

The subsidy p.ud to the Food Corporation of India during 1977-78, 1978-79 and 1979-80 
inclusive of payment of arr(",lrs was as under: 

_-_. __ 0 ______ -----__ _ ----------
1977-78 

Rupees in crores 

I97CJ-8o 
(R.E.) 

570 00 600 00 

---------------------------------------------------




